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QFFICE QFTHE CHIEFMETROPOLITANMAGISTRATE 2 EAST DISTRICT,
KARKARDOOMA COURTS : DELHI

ORDER

tn new oi joint request received from Sh. Akhil Malilt Ld. MM (East) and Sh. Arvind Dev, Ld. M.M. (East)
l\.t: k.n tlnuma Coons regarding change of duty as Duty MM for the month of November 2023, Duty Roster bearing no.
"$3 C\l.\-it EAST/KKDIDELHI, 30.10.2023 is partially modified, as unden-
Sl No. Name ol the Duty MM Duty to be

performed on In place or

Sh. Althil Mali k, Ld. MM
R/o Flat No.53 , Aakriti Apartments , Plot No.
62, I.P. Extention , Patparganj , Delhi-1100092

Sh. At-vintl Dev. Ld. MTM-01 16.11.2023
R o B9 lat Lakshmi Apamnent , l.P. Extension,
Delhi-110092

Sh. Akllll Malik, Ld. lVIl\'I 24.11.2023

R o Flat No.53 . Aakrlti Apartments , Plot No. 62, R1° f39 -lei Lakshmi APa1'lm°"l » I-R EX"3“51°“ I
LP. Extention , Patparganj . Delhi-1100092 Demklloogz

Shjllrrt/indDev,Ld.lVl]V1—01

1

Rest of the conditions in circular No. 783/CIvll\7l[EA‘SiiilKl'<D/ _\e,l_hidated 30.10.2023, shall remain unchanged.
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ona1Chie ‘kn olitan Magistrate (East /,t= yk Q‘) Z C-1 1::
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\‘.'--3,?‘\f/
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The Ld. Secretaryg DLSA East, Karkardooma Courts, Delhi. _ /- '_='
11. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi. 1&6‘ _

lncharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi. E7 H ii mm--»...______ ,,.,,,(D)
13 . g ‘

The Ld. Registrar General, High Court of Delhi at New Delhi.
The Principal District 8: Sessions Judge (I-lQ,) and West, THC, Delhi.
The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi. if Q J V V
The Principal District & Session Judge, New Delhi, Patiala I-louse, New Delhi. _
The Principal District 8: Session Judge North, and North- West, Roltini, New Delhi.
The Principal District 8: Session Judge, South-West, Dwarka, New Delhi.
The Principal District 81 Session Judge South, and South-East, Saket, New Delhi.
The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.
The CMM, Central and West (Ts Hazari), New Delhi (Pl-IC), North 8: North-West (Rohini), South- West (Dwarlta), South
8: South-East (Saket), North-East and Shahdara, Karkardoorna Courts, Delhi. F“

1}is
' Th» tncharge Computer Branch, Karkardoorna Courts, Delhi. (uploading on Layers/Web-Site). ,' “Q. 6Q), 0 D "
Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi. gig 1 _ 7 I
lncharge Pool Car, Karkardootna Courts, Delhi. _ 3
lncharge Cash Branch, Karkardooma Courts, Delhi.
Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi. ‘A:
Chief Public Prosecutor, Karkartloorna Courts, East, Delhi. CM la’
The Commissioner of Police, Delhi and DCP, East, Delhi.(Through Chowki lncharge 1<KD,Delhi.)
The l G (Prison), ‘Iihar Jail, Delhi! New Delhi.
Lock Up lncharge, Karkardooma, Delhi.
information Center, Karkarrlooma Courts, Delhi.
Video Conference Room, Karltardooma Courts, Delhi.
For uploading on layers/Web-Site.
(Jilite Order File.

-.~'t om smon)
Additional MetropolitanMagistrate (E t)’
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